(c) In accorcance with Section &(1) of the Act, notwithstanding anything contained in the
Minimum Wages Act, 1948 (11 of 1948), the Central Government may, by natification, specify the
wage rate for the purpose of Mahatma Gandhi NBEGA. Therefore, wage rate as per this section are

not linked with Minimum Yages Act.
Non-payment of full wages to MGNREGS worksrs in Assam

150. SHRI BIRENDRA PRASAD BAISHYA: Wil the Minister of RURAL DEVELOPMENT ke

pleased to state:

(a) whether complaints have been recsived by the Ministry in large scale for non-recipient of
ull payment/wages by the job card holders in Assam under the Mahatma Gandhi National Rural
Employment Guarantee Scheme (MGNREGS);

(b) ifsa, the detalls thereof;

(¢ whether it is a fact that proxy job card holders cases were reported in several States;
(d) if so, the details thereof; and

(e) what strict action Government has taken against such cases?

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT (SHRI PRADEEP
JAINY: (a)and (b) Atotal of 4 complaints regarding non-payment of wages to the Mahatma Gandhi

MNREGA workers in Azgam have been received in the Miniatry.

(c)and (d) A total of 151 complaints regarding manipulation in job cards in various States have
been received in the Minigtry. The details are: 1 case in Andhra Pradesh; 110 Az=sam; 10 in Bihar; 3 in
Chhattisgarh; 2 in Haryana; 2 in Himachal Pradesh; 2 in Jharkhand; 1 in Karnataka; 21 in Madhya
Pradesh; 1in Manipur; 1in Orissa; 2 in Punjatby; 30 in Rajasthan; 70 in Uttar Pradesh; 2 in Uttrakhand

and 2 inwest Bengal.

{e) Implementaticn of Mahatma Gandhi NREGA is done by the State Governments. Therefore,
all complaints received in the Ministry are referred to the concerned State Gaovernment for taking
appropriate action as per the provisions of the Act. In cases of sericus nature, Ministry deputes
Mational Level Monitors (NLM)) to enguire into the complaints. Findings of the NLM are shared with
the concerned State Government which conducts enguiry into the allegations and tekes appropriate

actian.
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